
HTGH COURT OF ANDHRA PRADE5H AT AMARAVATI

ABSTRACT

DISTRICT JUDGES - Tronsf ers ond Postings of District Judges - ORDER5- IssUED.

ROC. NO. 353/201 9- B. sPL.

NOTIFICATION NO. 33 1-B. SPL. DATED:03.04. 2Ot9 .

The High Court mode the following Tronsfers ond Postings of District
Judges: -

The District ond Sessions Judges mentioned in Column Number Z are
posted to the stotions mentioned in Column Number 3 of the corresponding row.
The off icers mentioned in column number 2 are directed to hondov er charge oftheir post(s) ond olso the posts which they hove been holding in full
odditionol chorge, to the officers mentioned in Column Number 4 of the
corresPonding row, os directed hereunder, ond get themselves relieved ond
proceed to their new stotions ond toke chorg" of their respective posts ond
olso the posts which his/her predecesso. *o, holding full odditionol chorge,
from the officers mentioned in Column Number 5.

SL
NO.

NAAAE

AND DESIGNATION
OF THE OFFICER

POSTED AS

HAND OVER
CHAPOE OF

HIS/HER POST
TO

TAKE CHARGE

OF HIs/HER
PO5T FROAA

(1) (2) (s) (4) (5)
1. sRI 6.KABARDHI,

IX Addl. District ond
Sessions Judge,
Chittoor.

XIV Addl. District
ond Sessions

Judge-cum-f V

Addl. Metropoliton
Sessions Judge,

Vijoyowodo,
Krishno District

(post kept vocont)

WII AddI.
District ond

Sessions

Judge,
Chittoor.

Sri 6.Durgoioh.

2. SA^T B.GAYATHRI,
Choirmon, Lond
Reforms Appellate
Tribunol-cum-fV Addl.
District Judge,
Kqkinodo, Eost
Godovori District.

Judge, Additionol
Fomily Court,

Visokhopotnom

VICE Smt.
P.Annopurno,

transferred.

III AddI.

District ond

Sessions

Judge,
Kokinoda.

5mt.
P.Annopurno.
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3. sRI B.sAryA
VENKATA HIAAA
BINDU,
II Addl. District ond
Sessions Judge,
Amolopurom, Eost
Godovori District.

I Addl. District
ond Sessions

Judge, Kodopo
(post kept vocont)

III AddI.

District ond

Sessions

Judge,
Kqkinqdo.

Prl. District qnd

Sessions ludge,
Kodopo.

4. SRI 6.AAANOHAR
REDDY,

II Addl. District ond
Sessions Judge,
Proddotur, Kodopo

District.

II Addl. District
ond Sessions
Judge-cum-

Speciol Court for
triol of Off ences
ogoinst Women,

Ongole, Prokosom

District
(post kept vocont)

Speciol Judge
for triql of
coses under
SCs ond STs
(POA) Act-

cum-fV Addl.

District ond

Sessions

ludge, Kodopo.

Speciol Judge
for triol of coses

under SCs ond

STs (POA) Act-
cum-Vff Addl.
District ond

Sessions Judge,
Ongole.

5. sRI AA.TIRUAAALA

RAO,

V Addl. District ond
Sessions Judge,
Royochoti, Kodopo
District.

IV Addl. District
ond Sessions

Judge, Nellore,
VICE Smt.
B.Sunitho,

tronsferred.

III AddI.

District ond

Sessions

Judge,
Rojompet.

I Addl. District
ond Sessions

Judge, Nellore.

6. SRI Y.LAK5HAAANA
RAO,

Prl. District ond
Sessions Judge,
Krishno ot
Mochilipotnqm.

Choirmon,

f ndustriol
Tribunol-cum-

Presiding Officer,
Lobour Court,
Anonthopurom

(post kept vocont)

I Addl. District
ond Sessions

Judge,
Mochilipotnom.

Prl. District ond

Sessions Judge,
Anonthopurom.

7. sRI T.AAALLT

KARJUNA RAO,
W Additionol District
ond Sessions Judge,
Mochilipotnom, Krishno
District.

X Addl. District
ond Sessions

Judge, Gurazolo,
6untur District,

VICE Ms. N.Sotyo
Sri, tronsferced

Speciol Judge
for triol of

cose under SCs

ond STs (POA)
Act-cum-X

Addl. District
Judge,

Mochilipotnom.

I Addl. District
qnd Sessions

Judge, 6untur
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Judge, Fomily
Court-cum-VI

Addl. District ond
Sessions Judge,

Nellore
(post kept vocont)

I Addl. District
ond Sessions

Judge, Ongole,
Prokosom District,

VICE Sri
R.J.Viswonodhom

tronsferred.

AAS. N.S AT-/A sRI,
X Addl. District ond
Sessions Judge,
Gurazala,6untur
District.

I Addl. Disrrict
ond Sessions

Judge,6untur

Speciol Judge
for SPE and ACB

Cqses-cum-ff
Addl. District
ond Sessions

Judge, Nellore.

ON RELIEF,
SRI 6.DURoATAH,
XIV Addl. District
Judge-cum-f V Addl.
M.5.J-cum-Addl. Fomily
Court, Vijoyowodo,
Krishno District.

trudge, Fomily
Court-cum-VIII
Addl. District
ond Sessions

Judge, Prokosom

at Ongole.

SRT R.J.
VISWANADHAA,I,
I Addl. District ond

Ongole, Prokosom
District.

SRI V.6OPALA
KRISHNA RAO,
Speciol Judge for triol
of coses under SCs ond
STs (POA), Act, l9g9-
cum-fV Addl. District
Judge, Srikokulom.

VI Addl. District
ond Sessions

Judge, Kokinodo,

Eost Godovori

District
(post kept vocont)

Judge, Fomily
Court-cum-V Addl.

District ond
Sessions Judge,

Tinupoti,
Chittoor District
(post kept vocont)

Judge, Fomily
Court-cum-

WII AddI,

District ond
Sessions

Judge,
Prokosom ot

Ongole.

III AddI.

District qnd

Sessions Judge,
Kokinodo.

Prl. District
ond Sessions

Judge,
Srikokulom.

Speciol Judge
for triol of coses

under SCs ond
STs (POA), Act,

1989-cum-V
Addl. Districr

Judge, Tirupoti.

S,l,tT. K. SUDHA
A,IANT,

trudge, Fomily Court-
cum-ffl Addl. District
ond Sessions Judge,
Srikokulom.

II Addl. Districr
qnd Sessions

Judge,
Amolopurom, Eost
Godovori District

VTCE Smt. B.Sotyo
Venkoto Himo

Bindhu,
tronsferred

Prl. District
ond Sessions

Judge,
Srikokulom.

III AddI.
District ond

Sessions Judge,
Kokinodo.

SAAT. P. VENKATA
X/OTHIR/IAAI,
Choirpers on, A.p. Votue
Added Tox (VAT)
Appellate Tribunol,
Visokhopotnom.

Prl. District
ond Sessions

Judge,
Visokhoppotnom.

I Addl. District
ond Sessions

Judge, Prokosom

at Ongole.

Prl. District ond
Sessions Judge,

Prokosom ot
Ongole

(post kept vocont)

8.

9.

10.

11.

12.

13.
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5,1,1T P.ANNAPURNA,
Judge, Additionol
Fomily Court,
Visokhopotnom.

Prl. District qnd

Sessions Judge,
Srikokulom.

SRI P.RAAABABU,

District ond Sessions
Judge working on
Other Duty os Member
Secretary, Andhro
Prodesh Stote Legal
Services Authority,
Amorovothi.

Recolled to
Andhro prodesh

Stote Judiciol
Service ond

posted os Speciol
Judge for SPE ond

ACB Cases-cum-
III Addl. District

ond Sessions
Judge-cum-fIf

M.s.J.,
Vijoyowodo,

Krishno District
(post kept vocont)

Choirmon,
f ndustriol

Tribunol-cum-
Presiding Of ficer,

Labour Court,
Guntur, VICE Smt.
V.A.L.Sotyovothi,

fronsferred.

III Addl. Disrricr
ond Sessions

Judge,6untur,
VrCE Smr.

S.Sreedevi,
transf erced.

Secretary,
Andhro

Prodesh High
Court Legal

Services
Committee,
Amorovothi.

MSJ-cum-ff
Addl. Districr
ond Sessions

Judge,
Vijoyowodo.

SRT JUNATD AHAAED
AAOULANA,

Prl. District ond
Sessions Judge,
Anonthopurom.

I Addl. District
ond Sessions

Judge,
Anonthopurqm

5mt.
V.A.L.Sotyovothi,

ON RELTEF,

s^{T. V.A.L.
SAryAVATHT,
Choirmon, Industriol
Tri bunol -cum-pres id i ng
Officer, Lqbour Court,
6untur

Smt. S.Sreedevi,

ON RELTEF,

SA,IT. S.SREEDEW,
III Addl. District qnd
Sessions Judge,
6untur,

I Addl. District
ond Sessions

Judge,Guntur,
VTCE Dr. V.Rodho

Krishno Krupo
5o9or,

tronsferred.

Dr. V.Rodho

Krishno Krupo

Sogor.

trudge, Fomily
Court-cum-III

Addl. District ond
Sessions Judge,
Srikokulom VfCE

Smt. K.Sudhomoni,

tronsferred.
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ON RELTEF,

Dr. V.RADI.{A
KRISHNA KRUPA
SA6AR,
I Addl. District ond
Sessions Judge,
6untur.

Member
Secretary, Andhro

Prodesh Stote
Legal Services

Authority,
Amorovoti VICE

Sri P.V.Rom Bobu
transf erced.

III AddI.
District ond

Sessions

Judge,6untur.

Get himself relived
from his present
post immediotely

ond report before
the High Court of

Andhra Prodesh ond
owait orders from
the Government of
Andhro Prodesh.

SRI
T. VENKATESWARA
REDDY,

I Addl. District ond
Sessions Judge,
Chittoor.

VI Addl. District
ond Sessions

Judge,
Mochilipotnom,

Krishno District,
VrCE Sri

T.Mollikorjuno
Rqo, tronsferred.

Prl. District
ond Sessions

Judge,
Chittoor.

Speciol Judge
for triol of cose
under SCs ond

STs (POA) Acr-
cum-X Addl.

District Judge,
Mochilipotnom.

S^,1T. K.V.^ AHA
LAKSH,I,II,
II Addl. District qnd
Sessions Judge,
Modonopolle, Chittoor
District.

XI Addl. District
ond Sessions

trudge,6udiwodo,
Krishno District.

(post kept vocont)

WII AddI.
District ond

Sessions

Judge,
Chittoor.

Speciol Judge
for triol of cosa
under SCs ond

STs (POA) Act-
cum-X Addl.

District Judge,
Mochilipatnom.

5AAT. T.SATLAJA
DEVT,

II Addl. District ond
Sessions Judge, Adoni,
Kurnool District.

Speciol Judge f or
triol of coses

under SCs ond SIs
(POA) Act-cum-V
Addl. District ond
Sessions Judge,

Nellore, VICE Sri
N.solornon Roju,

transf erced.

I Addl. District
ond Sessions

Judge, Kurnool.

I Addl. District
ond Sessions

Judge, Nellore

sRI N.soLoA ON
RAJU,
Speciol Judge for triol
of Offences under SCs
ond STs (pOA) Act,
1989-Cum-V Addl.
District ond Sessions
ludge, Nellore.

XII Addl. Disrricr
ond Sessions

Judge,
Pithopurom, Eost

Godovori District
VfCE Sri

N.Srinivoso Roo,

tronsferred.

I Addl. District
ond Sessions

Judge, Nellore

III AddI.

District ond
Sessions Judge,

Kokinodo.

23.
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Choirmon, Lond
Reforms Appellote
Tribunol-cum-fV

Addl. District ond
Sessions Judge,
Kqkinodq, Eost

Godovori District
VICE Smt.
B.6oyothri,

tronsferred.

Judge, Fomily
Court-cum-V Addl.

District ond
Sessions Judge,
Visokhopotnom.

VICE Sri
V.Srinivoso

Anjoneyo Murthy,
tronsferred.

The officers mentioned in corumn Number 4 wiil
the post(s) mentioned in Column Number Z, till the
charge.

be in full Addl. charge of
substitute posted tokes

NorE: 1' The off icers who ore tronsf erced sholl get themselves relived fromtheir present posts on or before 1o.o4. zor9 ond tqke charge oftheir new posts on or before 15.04. zotg without foil

SRI N.5RINIV ASA
RAO,

XII Addl. Districr ond
Sessions Judge,
Pithopurom, Eost
Godqvori District.

III AddI.

District ond

Sessions

trudge,
Kokinodo.

III AddI.

District ond
Sessions Judge,

Kokinodo.

SAAT. B.SUNITHA,
IV Addl. District ond
Sessions Judge,
Nellore

IV Addl. District
qnd Sessions

Judge-cum-
Speciol Judge for

triol of coses
ogoinst Women,
Anonthopurom

(post kept vocont)

I Addl. Districr
ond Sessions

trudge, Srikokulqrn,
VICE Sri U.Sotyo
Roo, tronsferced.

I Addl. District
qnd Sessions

Judge, Nellore.

Speciol Judge
for triql of coses

under SCs ond
STs (POA) Act-

cum- Addl.
District ond

Sessions Judge,
Anonthopurom.

ON RELTEF,

sRI V.SRINIVASA
ANJANEYA AAURTHY
Judge, Fomily Court-curn-
V Addl. D jstrict ond
Sessions Judge,
Visokhopotnom.

Prl. District ond
Sessions Judge,

Srikqkulqm.

sRI U.SAryA RAO,
I Addl. District ond
Sessions Judge,
Srikokulom.

Prl. District
ond Sessions

Judge,
Srikokulom

Sri V.Srinivoso
Anlaneya
Murthy.
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3.

4.

//7//
rn cose, the officers from whom they haveto toke chargeor to whomthey have to handover charge, are on reave or obsent for any otherreoson, the prr. District ond Sessions Judges, shoil moke orternotiveatrangements, intimoting the some fo the High Court.

The officers Viz., Sri Junoid Ahmed Moulono, Sri T.VenkotesworoReddy, smt. K.v.Mohorkshmi, smt. r.soirojo Devi, sri N.soromon Roju,smt' B'sunitho, sri V.srinivoso Anjoneyo Murthy ond sri U.sotyo Roo,ore not entitled to drow T.A., D.A ond tronsfer disturbonce oilowonce,since they are transferred on their reguest.

All the offrcers who ore under orders of transfer arehereby directedto inform the High court the dote of rerief in the pr"uiors post ondthe dote of joining in the new post with in sevenaoy, i-^ the dote ofjoining in the new post.

5. The Order ploced in the Hi
the downlooded copy from the
joining dury.

ic.in ond
is volid for relieving ond

To

1' The officers ond rnchorge officers concerned.2' The Prl' secretory to Hon'ble the Actii g cni.r Justice ond personqt
Secretories to Hon'bte Judges (for ptoci ni b.f or" their Lordships kindperusol).

3' The Registror Generar ond other Registrors, High court of AndhroProdesh.
4' The Registror, r'T-cum-centrol Project coordinot or, Highcourt of AndhroProdesh (with o reguest to direct the concerned to uprood theproceedings in the High Court,s Website)5. The Secretary to Government, Low (L A & J _ SC.F), Deportment,Governnent of Andhro prodesh, Amororoihi.6' 

]l:ffiber 
secretary, Andhro Prodesh store Legal services Authority,

7' 
Il:.f"fflorv, 

Andhro prodesh Hish cou rt Lesar services committee,

THE PRL. DISTRICT AND SESSIONS JUD6E5:
Anonthopurom, chittoor, Eost Godovori of no;ohmundry, 6untur,Krishno of Mochilipotnom, Kurnool, Nellore, prokosom otSrikokulqm, Visokhopotnom, vizoinogorom ond west Godavari.

8.

Kodopo,

Ongole,

s
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9. THE I ADDL. DISTRICT AND SES5ION5 JUD6E5
Anonthopurom, chittoor, Eost Godovori of Rojohmundry, 6untur, Kodopo,
Krishno of Mochilipotnom, Kurnool, Nelrore, prokosom ot ongore,
Srikqkulom, visokhopotnom, Vizoinogorom ond west Godovori.

The Poy ond Accounts Off ic er, Andhro prodesh.

THE DrsrRrcr rREAsuRy oFFrcERs: (with o reguest to communicote
the some to the concerned sub-Treosury officers)
Anonthopurqm, chittoor, Kokinqdo, Guntur, Kodopo, Mochi lipotnom, Kurnool,
Nel lore, ongole, srikokulom, visokhopotnom, vizainagarom ond Eturu.

THE SECTION OFFTCERS:-
(q) B.section, (b) D.rr section, (c) vigilonce cell, (d) E.section (e) work
Review cell, (f) o.p. cer, (g) D.Budlet, (h) Enguiry ceil (i) compurer

Section, (i) Speciol Officers Section, High Court of Andhro prodesh,
Amorovoti.

10.

11.

12.


